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Consultant (Judicial),
Hon'ble National Green Tribunal,
New Delhi.
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-------- 3. In view of the reasons mentioned requests are allowed and the District
Magistrate, Pithoragarh and Regional Officer are exempted from personal
appearance.

4. Mr. Ashutosh Singh, DFO is present through VC and we have interacted with
him. - '

5. On request case is adjourned to 01.05.2024.

6. The District Magistrate, Pithoragarh, DFO, Pithoragarh and RO, UKPCB,
Pithoragarh are directed to remain present before this Tribunal physically or
through VC on that date with the relevant record.
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pithoragarh and Reglonal Officer are exempted from personal Bpeatance.

4, Mr. Ashutosh Singh, DFD Is present hrough VC and we have interacted viith him,

5. On request ease ds sdjourned 16 01.05.2024. ’
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Name of the Treasury/Sub-Treasury/Bank/Bank Braneh - Stace Bank Gf India (Paynient Gateway)

Status : (S) Completzd successiully.

1 Name of the person (designation if necessary or JD MINERALS
Organization on whose behalf amount is being paid.
2 | Address B - 54 JUDGE FARM CHHOTI
MUKHANT HALDWAN, , NAINITAL
Uttarakhand 263139
3 | Registration Number (if necessary) ¥
4 | Full details of amount to be deposxted (for which
burpose and in favour of) imposed fee charge on |ileg§1| Soap stone
during Mining at Village Ba;eta Teshil
Munsyari District Pithoragarh
5 | Gross value of Challan 700000
6 | Net value of Challan 700000
7 | Deaprtment Director Industries
8 Related office for which challan is to be deposit District Mine Officer Pithoragarh
9 | Full details of Head of Account 0853 - Non-ferrous Mining and Metallurgical
Industries
10 13 Digit code of Head of Alc As per details below
SL No.  Services ‘Detail Head Amount
Mmerai Concessmn Fee rent and mterest charges 0853001020100 700000
' Total Challan Amount- : 700000
Amount (in words) - Rs. Seven Lakh only
Signature of departmental officer with seal J D MINERALS
U S AR SRSy . L
Challan No- 08530723E0025630 Amount in Figure(Rs.) - 700000
Date - 11-JUL-2023 Amount in words - Rs. Seven Lakh only
Received Through
Bank Reff. No. - CPACXBIFU2 |
, c“!«u(“‘ State Bank Of India (Payment Gateway)
HeliE

fadIr@
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Name of the Treasury/Sub-Treasury/Banl/Bank Pranch - State Bank Of India (Payment Gateway)

Sm‘zus :(S) Completed Successiuily

1 Name‘of the person (designation if necessary ot J D MINERALS
Organization on whose behalf amount is being paid.

2 | Address - 54 JUDGE FARM CHHOTI
MUKHANT HALDWAN, , NAINITAL
Uttarakhand 263139

3 | Registration Number (if necessary) /

4 | Full details of amount to be deposited (f i , i

puTpose and in favour of) posited (for which Imposed fee charge on illegal doap stone

during Mining at Village Bajeta Teshil
Munsyari District Pithoragarh

5 | Gross value of Challan 774200

8 | Netvalue of Challan 774200

7 | Deaprtment Director Industries

8 | Related office for which challan is to be deposit District Mine Officer Pithoragarh

9 | Fuil details of Head of Account 0853 - Non-ferrous Mining and Metallurgical

Industries
10 13 Digit code of Head of Alc As per details below
SLNo. 'Services Detail Head ‘Amount
1 Mmeral Concessnon Fee rent and \ntercst charges ‘0853001020100 - 774200
. “Total Challan Amount— 774200

Amount (\n words) - Rs. Seven Lakh Seventy-Four Thousand Two H\mdred only

Signature of departmental officer with seal

o — —— —— o o — = —

Challan No- 08530423E0054654

Date - 29-APR-2023
Hundred only

{

Amount in Figure(Rs.) - 774200

Amount in words - Rs. Seven Lakh Seventy-Four Thousand Two

——_A_.
Hdl (v~

Received Through

Bank Reff. No. - CPACRZTEE6

State Bank Of India (Payment Gateway)
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atitude: 29°56'44" Ay
.ongitude: 80°13'49" R :
‘levation: 1459.86+16 m = - o
\ccuracy: 9.1 m i T e e
‘ime: 24-04-2024 12:10 Y -
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ILatitude: 29°56'42"
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E-mail: dfopithoragarh@rediffmail.com; Fax/® 05964-225234
Tib— 7174 /92 s,  fiRrs, 25 39, 2024 |

o RiE To)d),

B-54, Judge Farm, Mukhani,
Haldwani - 263139,

Dist. Nainital.

fawg— Regarding to provide Van panchayat land of forest land to have plantation
nearby your Bajeta soap stone Mine at bajeta, Munsyari, Pithoragarh.
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TN | =R R |
X JERIYT P &g W Ja1 &4 (a¥ 2024-25) | 8.32 114910/ 956051.2
I | QERIY B (a¥ 2025—26) 8.32 59009/- 490954.9
a1 I ¥ TG SRV B (e ) (2026—27) [8.32 36795/- 306134.4
YRS | S X U4 SIREYT B (iga ay) (2027—28) | 8.32 29341/- 244117.1
gORT | 9@ Y@ Uq IRV B (GO aY) (2028-20) | 8.32 30808/- 256322.6
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< G U4 SRET B (gard aY) (2020-30) | 8.32 30808/- 256322.6
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................ In view of the mandate in Section 20 of the National Green Tribunal
Act, 2010 requiring this Tribunal to apply precautionary principle and serious
environmental violations alleged to have been made by the respondent no. 5,
respondent no. 5 is restrained till further orders from carrying out any further mining
activity in the mining site leased out to it.
The District Magistrate and the Superintendent of Police, Pithoragarh are
also directed to take appropriate steps to ensure that no further mining takes place in
the mining site in question.
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